
NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH MUMBAI

Application No. 386, 456/(MAH)/2017

Present

NAME OF THE PARTIES Birla Cotsyn (India) Ltd

SECTION OF THE COMPANIES ACT: 73(4) of the Companies Act 1956

S. No. NAME DESIGNATION SIGNATURE

SHRI B.S,V. PRAKASH KUMAR
MEMBER (J)

SHRI V. NALIASENAPATHY
MEMBER (T)

ATTENDENCE-CUM.ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPANY LAW TRIBUNAL ON 2A.O9.2017

ORDER

CP No. 222l66/NCLT/NIB/l\4AHl2017

Wrongly on Board

sd/-

V. NALLASENAPATHY
Member (Technical)

sd/-

B.S.V. PRAKASH
Member (Judicial)

CORAM:


